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....... - .....-...Appheants,.
VERSUS

1. Union of India through Secretary, Ministry of Communication, New
Delhi- 110011.

Z. Director General Posts, Ministry of Communication, New Delhi-
110011.

3 Chief Post Master General, Uttar Pradesh Circle, Lucknow.
4. Post Master General, Gorakhpur Reason, Gorakhpur (U.P.).

. Senior Superintendent of Post Offices, Dewaria, U.P- 274001.

e e L Respondents
Advocate for the applicant: Sri S. Lal
Advocate for the Respondents : Sri S.C. Mishra
ORDE g '

Learned counsel for the applicant invited my attention to the
order dated 08.06.2005/Annexure- 1 of O.A and submitted that the
competent authority has xejccted his -appliéz-aﬁan for appointment on
mmpasmonatc grounds w:thout asslgning ant reason. Learned counsel
for the applicant would further contend that the pleas raised by tl
applicant in his representaﬂons have not at all been.' idered

Prasad , R/o wlla.ge' and Pﬂst Omce- Lavakam D1smct Dewaria.




4.  Accordingly hereby set aside the order

08.06.2005/Annexure- 6 of O.A . The matter is remitted back to the
Senior Superintendent of Post Offices, Dewaria /respondent No. 5 to
consider and decide the representation of the applicant for
compassionate appointment afresh by a reasoned and speaking order
meeting all the contentions raised by the applicant in his representation,
within a period of three months on receipt of certified copy of the order
in accordance with law and relevant rules on the subject and

communicate the decision to the applicant.

5.  With the aforesaid directions, the O.A is disposed of finally with no

order as to costs.

Be it noted that we have not passed any order on merits of the
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